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SCHEDULE Il
FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF H.P. ORE PROCESSORS PRIVATE LIMITED

1 |Name Of Corporate Debtor H.P. Ore Processors Private Limited

2 | Date Of Incorporation Of Corporate Debtor June 6, 2011
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3 |Authority Under Which Corporate Debtor Is
Incorporated/ Registered

Ministry of Corporate office ROC-Mumbai

0%

Corporate Identity Number / Limited Liability Identity | U14200MH2011PTC218367
Number Of Corporate Debtor

mders.gov.in

Address Of The Registered Office And Principal Office | Plot No 14 Misal Layout Nagbhumi Society, Indora, Behind
(If Any) Of Corporate Debtor Mata Mandir Nagpur MH- 440014

Date Of Closure Of Insolvency Resolution Process May 17, 2018 (date of the order by Hon’ble NCLT)
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Liquidation Commencement Date Of Corporate Debtor | May 17, 2018 (date of the order by Hon’ble NCLT)
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Name, Address, Email Address, Telephone Number

Name: Manoj Gangwal, Address: 719, The Summit Business
And The Registration Number Of The Liquidator

Bay, Sir MV Road, Andheri(E) Mumbai 400093

Contact: +91.22.49700135, E-Mail: ip.manojg@gmail.com;
manoj.gangwal @aklivus.com

Registration No: IBBI/IPA-001/IP-P00359/2017-18/10617

9 |Last Date For Submission Of Claims June 16, 2018
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Notice is hereby given that the Hon'ble National Company Law Tribunal Mumbai Bench - Il has ordered the commencement of
liquidation of the H.P. Ore Processors Private Limited on May 17, 2018 i.e date of passing of order of liquidation under section 33 of
the Code.

The stakeholders of H.P. Ore Processors Private Limited are hereby called upon to submit a proof of their claims, on or before June
16, 2018 being the date falling thirty days after the liquidation corr date, to the liquid:
againstitem 8.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may submit the proof of
claimsin person, by post or by electronic means. e *

Submission of false or misleading proofs of claim shall attract penalties.

Manoj Gangwal

Liquidator

at the address mentioned

Date: May 17, 2018, Place: Mumbai
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H.P. Ore Processors Private Limited are hereby called UPON to submit a proof of their claims, on or before June
16, 2018 being the date falling thirty days after the liquidation commencement date; to the liquidator at the address ‘mentioned
8.

of claims by electronic means. only. All other stakehoiders may submit the proof o

SR T I 10}

¥
3
3
§
T
T

. . i
7 S
%WW:W'

G 57wl
SR S i g
Y SR, WO i 2y
0 21 s e v g,
W, U ST e
MR T S e
P i wiavm s
i g fe,




